GOVERNMENT OF INDIA
MINISTRY OF LABOUR AND EMPLOYMENT
LOK SABHA
UNSTARRED QUESTION NO. 1362
TO BE ANSWERED ON 27.07.2026

BENEFITS OF SOCIAL SECURITY SCHEMES IN UTTAR PRADESH
11362. SHRI RAMASHANKAR VIDHARTHI RAJBHAR:

Will the Minister of LABOUR AND EMPLOYMENT be pleased to
state:

(a) the details of the number of workers who have been registered on
the e-shram portal provided benefits under various social security
schemes in Uttar Pradesh, district and occupation-wise;

(b) the details of the percentage of the said workers who could not
receive benefits under social security schemes due to delay in the
disbursement of benefits during the last three years;

(c) the details of the number of workers who are associated with the
power loom industry registered on the e-shram portal in Uttar
Pradesh, district-wise; and

(d) the steps taken by the Government to increase the registration of
workers engaged in the handloom, handicrafts and Powerloom
sectors on the e-shram portal and ensure their wider coverage
under various social security schemes?

ANSWER

MINISTER OF STATE FOR LABOUR AND EMPLOYMENT
(SUSHRI SHOBHA KARANDLAUJE)

(a) to (d): The Ministry of Labour and Employment launched eShram
portal (eshram.gov.in) on 26" August, 2021 for creation of a
comprehensive National Database of Unorganised Workers (NDUW).
The eShram portal registers the unorganised workers and provides
them a Universal Account Number (UAN) on a self-declaration basis.

District-wise and occupation sector-wise details of
unorganised workers registered on the eShram portal in the State of
Uttar Pradesh are at annexure- | and Il respectively.

Details of unorganised workers in the State of Uttar
Pradesh registered on the eShram portal enrolled under various
social security schemes is at annexure-lll.
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m2::

Ministry of Labour and Employment launched the eShram-
“One-Stop-Solution” on 21 October 2024. eShram- “One-Stop-
Solution” entails integration of different social security/ welfare
schemes at single portal i.e. eShram. This enables unorganised
workers registered on eShram to access social security schemes and
see benefits availed by them so far, through eShram.

District-wise details of unorganised workers associated
with the powerloom industry registered on the eShram portal in
State of Uttar Pradesh are at annexure-IV.

To enhance registrations under the eShram initiative and
ensure wider coverage of unorganised workers including in the
handloom, handicrafts and Powerloom sectors, the Government has
adopted a comprehensive strategy. In addition to enabling self-
registration through the web portal and mobile application, assisted
registration modes have been introduced via Common Service
Centres (CSCs), State Seva Kendras (SSKs), and the UMANG platform
to facilitate easy access for workers. The Ministry of Labour and
Employment is conducting targeted awareness campaigns
comprising registration drives, community outreach programs and
locally tailored communication efforts. To strengthen outreach, the
Ministry leverages social media channels to disseminate videos,
tutorials, and other informative content, making the initiative more
accessible and engaging.

To further enhance the availability and accessibility of
eShram and its associated services to unorganised workers, the
Ministry of Labour and Employment officially launched the eShram
mobile application on 24th February 2025. This application facilitates
real-time access to welfare schemes integrated with the eShram
platform, thereby significantly strengthening both accessibility and
user convenience.
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Annexure-I|

Annexure referred to in reply to Part (a) to (d) of the Lok Sabha Unstarred Question
No.1362 for 27.07.2026 regarding “Benefits of Social Security Schemes in Uttar
Pradesh”

District-wise details of unorganised workers registered on the eShram portal in the State of
Uttar Pradesh as on 21.07.2026:

S. District Name Registration count
No.

1. Amroha 7,56,285
2. Mirzapur 10,80,156
3. Siddharthnagar 10,69,377
4, Muzaffarnagar 9,88,542
5. Bareilly 19,65,748
6. Fatehpur 10,87,613
7. Jalaun 6,68,897
8. Kaushambi 6,74,428
9. Chandauli 8,43,833
10. | Basti 10,64,376
11. | Etawah 7,01,874
12. | Kanpur Dehat 8,07,080
13. | Prayagraj 23,17,648
14. | Lalitpur 5,99,122
15. | Chitrakoot 4,32,824
16. | Budaun 14,22,705
17. | Sambhal 9,17,024
18. | Farrukhabad 8,36,066
19. | Shrawasti 4,87,729
20. | Unnao 13,28,429
21. | Kushinagar 16,42,637
22. | Hamirpur 4,81,633
23. | Hathras 6,99,937
24. | Mahoba 3,69,279
25. | Mahrajganj 13,03,106
26. | Jhansi 7,98,951
27. | Sitapur 20,87,861
28. | Kanpur Nagar 15,45,491
29. | Sonbhadra 7,92,533
30. | Pilibhit 10,13,889
31. | Hapur 4,99,695
32. | Gonda 15,10,522
33. | Bhadohi 7,47,195
34. | Baghpat 4,18,100
35. | Bahraich 15,49,611
36. | Hardoi 18,07,754
37. | Agra 17,77,368
38. | Mathura 9,75,501




39. | Varanasi 14,87,202
40. | Lucknow 15,58,197
41. | Saharanpur 13,78,392
42. | Kannauj 7,69,540
43. | Sant Kabir Nagar 7,46,254
44. | Shahjahanpur 14,16,053
45. | Pratapgarh 15,09,630
46. | Gorakhpur 19,43,388
47. | Ghazipur 14,99,973
48. | Moradabad 13,20,857
49. | Azamgarh 19,48,970
50. | Amethi 8,46,466
51. | Deoria 13,92,785
52. | Kasganj 6,43,185
53. | Ambedkar Nagar 11,32,382
54. | Kheri 18,91,513
55. | Mau 9,46,732
56. | Rampur 9,80,814
57. | Rae Bareli 12,87,989
58. | Ayodhya 11,31,591
59. | Jaunpur 21,60,920
60. | Meerut 11,85,736
61. | Firozabad 11,01,209
62. | Banda 7,13,305
63. | Ghaziabad 9,63,088
64. | Sultanpur 11,76,203
65. | Bulandshahr 14,06,750
66. | Balrampur 8,25,495
67. | Auraiya 6,05,644
68. | Ballia 14,25,540
69. | Bara Banki 14,65,079
70. | Etah 7,79,331
71. | Gautam Buddha Nagar 5,84,544
72. | Bijnor 15,24,636
73. | Mainpuri 8,20,186
74. | Aligarh 14,63,815
75. | Shamli 5,21,920




Annexure-11
Annexure referred to in reply to Part (a) to (d) of the Lok Sabha Unstarred Question
No.1362 for 27.07.2026 regarding “Benefits of Social Security Schemes in Uttar
Pradesh”

Occupation sector-wise details of unorganised workers registered on the eShram portal in the

State of Uttar Pradesh as on 21.07.2026:

S. | Occupation Sector Registration Count
No.

1. | Agriculture 4,08,43,629
2. | Apparel 54,00,272
3. | Automobile & Transportation 16,92,172
4. | Banking, Financial Services & Insurance 10,518
5. | Beauty & Wellness 6,55,698
6. | Capital Goods & Manufacturing 19,65,726
7. | Construction 60,05,197
8. | Domestic and Household Workers 1,32,57,906
9. | Education 18,29,983
10. | Electronics & HW 17,94,719
11. | Food Industry 3,75,157
12. | Gem & Jewellery 2,42,207
13. | Glass & Ceramics 1,96,202
14. | Handicrafts & Carpets 549,711
15. | Healthcare 7,99,335
16. | Leather Industry Works 19,44,347
17. | Mining 1,45,909
18. | Miscellaneous 37,20,601
19. | Musical Instruments 28,826
20. | Office Administration & Facility Management 5,88,445
21. | Organised Retail 17,596
22. | Printing 1,07,227
23. | Private Security 91,335
24. | Professionals 2,02,391
25. | Retail 5,02,832
26. | Service 75,087
27. | Textile & Handloom 26,906
28. | Tobacco Industry 1,84,855
29. | Tourism & Hospitality 13,30,325
30. | Wood & Carpentry 41,018




Annexure-I11
Annexure referred to in reply to Part (a) to (d) of the Lok Sabha Unstarred Question
No.1362 for 27.07.2026 regarding “Benefits of Social Security Schemes in Uttar
Pradesh”

Details of unorganised workers in the State of Uttar Pradesh registered on the eShram portal

enrolled under various social security schemes as on 21.07.2026:

S. | Schemes Enrollments

N

0

1 | One Nation One Ration Card (ONORC) 6,81,06,297

2 | Pradhan Mantri Street Vendors Atmanirbhar Nidhi (PMSVAN:Idhi) 9,55,804

3 | Viksit Bharat-Guarantee for Rozgar and Ajeevika Mission (Gramin) 92,78,154
(VB-G RAM G)

4 | Pradhan Mantri Awas Yojana — Gramin (PMAY-G) 17,68,552

5 | Indira Gandhi National Disability Pension Scheme (IGNDPS) 4,584

6 | Indira Gandhi National Widow Pension Scheme (IGNWPS) 44,412

7 | Pradhan Mantri Awas Yojana — Urban (PMAY-U) 10,90,692

8 | Pradhan Mantri Matsya Sampada Yojana (PMMSY) 1,623

9 | Pradhan Mantri Jeevan Jyoti Bima Yojana (PMJJBY) 44,08,070

10 | Pradhan Mantri Suraksha Bima Yojana (PMSBY) 1,87,48,337

11 | Ayushman Bharat — Pradhan Mantri Jan Arogya Yojana (AB- 3,24,05,437
PMJAY)

12 | Pradhan Mantri Kisan Samman Nidhi (PM-KISAN) 1,20,64,622

13 | Pradhan Mantri Matru Vandna Yojana (PMMVY) 2,45,024




Annexure-1V

Annexure referred to in reply to Part (a) to (d) of the Lok Sabha Unstarred Question
No.1362 for 27.07.2026 regarding “Benefits of Social Security Schemes in Uttar
Pradesh”

District- wise details of unorganised workers associated with the powerloom industry in the
State of Uttar Pradesh as on 21.07.2026.

S. No | District Name Registration count
1 Agra 2,321
2 Aligarh 625
3 Ambedkar Nagar 12,007
4 Amethi 470
5 Amroha 1,499
6 Auraiya 306
7 Ayodhya 763
8 Azamgarh 19,745
9 Baghpat 860
10 Bahraich 508
11 Ballia 2,145
12 Balrampur 624
13 Banda 403
14 Bara Banki 11,311
15 Bareilly 3,713
16 Basti 825
17 Bhadohi 12,950
18 Bijnor 5,327
19 Budaun 3,195
20 Bulandshahr 1,036
21 Chandauli 5,015
22 Chitrakoot 188
23 Deoria 1,433
24 Etah 722
25 Etawah 3,489
26 Farrukhabad 1,591
27 Fatehpur 802
28 Firozabad 743
29 Gautam Buddha Nagar 559
30 Ghaziabad 1,779
31 Ghazipur 4,737
32 Gonda 1,287
33 Gorakhpur 2,616
34 Hamirpur 212
35 Hapur 1,386
36 Hardoi 3,395
37 Hathras 666
38 Jalaun 538
39 Jaunpur 3,092




40 Jhansi 1,329
41 Kannauj 477
42 Kanpur Dehat 578
43 Kanpur Nagar 1,003
44 Kasganj 1,181
45 Kaushambi 532
46 Kheri 1,160
47 Kushinagar 2,306
48 Lalitpur 183
49 Lucknow 1,512
50 Mahoba 151
51 Mahrajganj 1,546
52 Mainpuri 409
53 Mathura 1,045
54 Mau 51,091
55 Meerut 5,439
56 Mirzapur 3,400
57 Moradabad 14,847
58 Muzaffarnagar 1,130
59 Pilibhit 2,287
60 Pratapgarh 1,215
61 Prayagraj 2,435
62 Rae Bareli 734
63 Rampur 8,480
64 Saharanpur 3,305
65 Sambhal 2,462
66 Sant Kabir Nagar 2,381
67 Shahjahanpur 3,576
68 Shamli 2,367
69 Shrawasti 461
70 Siddharthnagar 865
71 Sitapur 10,671
72 Sonbhadra 267
73 Sultanpur 813
74 Unnao 788
75 Varanasi 44,310
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